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,\' ·ti_. to Staff io COpe' jp with the-
'. . ····need 01 ITDC Bote,Is' 

" 

3473.SHRI GHUFRAS' AZAM: Will 
tile',Minister of TOUR'lSM AND CIVIL 
AVIATION be pleased to state: 

. . 'iI; 

(a) whether the staff of ITDC Hotels 
'is sufficient t'o man' various hotels of ' 
~apital  

(b) the details of staff posted in 
, . Ashoka. 'Akbar, .Tanpath, Ranjit and' 
, Lodhl Hotels; , 

,  ' (c) the st.eps taken ~ ) increase th£ 
efficiency thereof; and 

(d) the training l:lcilities to cope 
up with the need of new hotels? 

1'HE MINISTER OF TOURISM AND 
CIVIL AVIATION (SHRI A. P. SHAR-
MA): (a) Yes, Sir.' 

(b) The details of stat! posted in 
Ashoka, Akbar, .,Tanpath, Ranjit and 
Lodhi Hotels ar.e as follows: 

Name of the Hotel 

Ashoka Hotf"l 

Akbar Hotd 

Janp"nh HOld 

Lodhi Hotel 

Ranjit Hotel 

Number of 
ploy~C  

15)75 

555 

657 

~l l  

:J4o 

(c) With a view to increasing 
efficiency of tne staff, in-service re-
fresher courses which, inter-alia. in 
elude improved ana, ~ pli ied methodS 
of working, job knowledge and job 
skills, are conducted as a continuous 
process. Executive l>!velopmEllt Pro-
grammes and reorientation program-
mes on supervisory Skllls are also 
undeilaken for tbe senior staft. In 
addition, various incentives are pro. 
vided to motivate the workers. e~e 

include grant ot trac1e allowance, auto-

l ..; '. "" . ": ", J ' ; . 
matic' elevation fOr good perfOrmance, 
. grant of house building . loan; adequate·, 
, , medical facilities, Canteen . a~ilitie  

. ' 'provision ~d  free fea and snacks, 
, Uniforms etc. Workers'. Pflrticipation 
scbeme has also been introduced in 
these hotels . 

(d) For meeting the liceds of new 
~ , hote-1s,.,the' Ca i ~~t n  haS, : a,: Training 
Wing wbich conduc1s ~ la  ~ ainin  

programmes .. : an~ p o id~  . manpower 
at executive, pe i o ~  ' and ('ran 
levels. ", All the' st:afI ~ ;also exposed! 
. to in d ~ ion ''training: . Jjl'agrammes in 
each area Of operation before their 
placement in the' new 'hotels. In addi-
tion the 'newly apt1<>intcd stan, as far 
as po ~ ~le  a ~ i ~ ~ te 1 i e on-tht. .... 
jo.t? t a~n~  a ~  ~~~t  before t~ 
commis!t}.<?ning ,qf ~ ~ ,hNels to ena le ~ 

them to perform their functions in the 
new units efflcienily: A Training 
Acaderr.y' is. also · bebg set up to 
meet the requirements of t.rained 
manpower for the· existing and new 
hotels. 

Proposal to creat'e a. S}'eci:d Wh.dow 
ff)r Clearance Of Export Propasal 

3474. SHRI KESH(jRAO PARDHl: 
Will the Minister of COMMERCE be 
pJeased to state: 

(a) whether Government propose to 
create a special wind,}w fa:-the clear-
ance of ,export p o y) ~l fOr permitting 
the exporter to raise overseas finances 
and raising -flle on~e ional pre-
shipment credits as pt?r hlC commen-
dation of. the 'randan Committee; 

(b) whether GoveI'nment pr,opose to 
give some fiscal on e ~ion  for en-
couraging the investment in export 
production and in providing special' 
facilities to the smRlI scale ~ po t~  

(c) whether in the agricultUre Se(·· 
tor 'Government plans to arrange a 
revolving fund for increasing the pro-
dunction of export-oriented crops; and 

(d) whether Gove:"l1ment propose to 
encourge the backward State expor-
ters through this window? 

THE MINISTER OF STATE, IN THE 
MINISTRY OF C MM R~  (SHRl" 



. ..KHUllSHmD ALAI4 KHAN): (a) 

.:TIle recommendations made by the 
:Tando.n Committee was taken into 
. ..account in the fonnulRti\):l of detatled 
. proposals fOr .eitabUsbing an Export 
_Import BaDle to be let lip ~  a Statu-
tory Corpbration, as announced in the 
budget speech of Finance Minister lor 
"1981-82. 

(b) The following fiscal conces .. 
~ ion  have been announced in the 
. Budget for 1981-82:-

(i) 14 &roups of new industries, 
some of which a ~  export 
potelltial, have been extended. 
the beneflt ot investment al-
low:mce Or tax holictay; 

(ii) Indust.cies iu the Free Trade 
ZGDes have been allowed. com-
plete tax holiday fOr an initial 
period of 5 yea.rs; 

~ iii) It lias also been decided to 
ideBtify a number of spec:iftc 
acti vities tu be allowed 
weighted deduction under 
SetitiOll 358 af the Income Tax 
Act. 

(c) and (d). In the Budget for 
'1881-82, it has already been announced 
. that a National Bank fQr Agricultural 
& Rural Development is being set up 
as an apex institution to meet the 
. eredit needs of the rural community. 

DiIICOver,. of hlack gOlel aeposits 

3475. SHRI A. C. DAS: Will the 
Minister of STEEL AND MINES be 

~ pleased to state: 

(a) whether it is a !act that the 
-Geological Survey of India has dis-
covered total deposits Of 50 million 
. tonnes of black gold in the various 
·coalfield iby conducting a survey dur-
ing the field season 1 8 ~ 

(b) the-Dame of those coalflelds 
where black gold is available; 

(c) whether the Geological Surve.v 
of India have discovered any black 
.gold in the Sukinda areas of Orissa; 

(el) if 10, wlleA the miniA,. work 
will be ,tarted t.1Il those C<»al8e1dai 
and 

(e) the details in this re.ard? 

THE MINISTER OF COKMBBCB 
AND STBEL AND MINES (SHRt 
PRANAB MUKHREJEE): (a) and 
(b). There is no mineral as black 
lold by name. However, the Geolo-
gical Survey ot India bas estimated 
about 190 million tonne.. ot coal ill 
course of their regional exploratiGD 
work during the field e~ ... l4l'1I":" 
in various coal1lelds of the country. 
Out Gf this 140 million tonnes ~yel e 

estimated 'from Saharjuri coalfteld in 
Santhal Paralanas, " million tonne. 
from Auranga coalfield, in Palamau 
district, in Bihar, 44 million tonnes 
from the Godavari valley coalfield hI 
Warangal district, Andhra Pradesh, 
1.5 million tonnes from HasdO-Arand 
coalfield in Bilaspur and Surguja dis-
trict in Madhya Pradesh. 

(c) NG, Sir. 

(d) and (e). In Sukinda area the 
question does not aI'ise. 

In other areas, the exploitation of 
the deposits will depend upon the 
results of the detailed exploration, 
which will be carried out b.1I Coal 
India and evaluation of their eC0<10-
mic viability by Coal India Limited. 

l'isation 01 rate .f Tea ana Coffee 
Cups 

3476. SHRI N. E. HORO: 
SHRI G. Y. KRISHNAN: 

Will the Minister Of COMMERCE 
be pleased to state: 

(a) whether Government have fixed 
the rate (per CUP) of tea and coffee in. 
the capital; 

(b) if so, at what rate a cup of tea 
and coifee is available in the capital; 

(c) whether there are different 
rates at different shoPs, restaurants 
and other spots of public use; an~ 




